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T.V. Team sent to Film Thar Desert
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(b) if so, the basis on which the team
was selec edfor this important event;

(c) the total expenditure incurred
 on the team includ ng the cost of the
caw film used;

(d) whether the film has been tele-
<ast since then; and
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(¢) if so, when and if not, the rea- Setting up of High Court Benches at

sons thereof ?

THE MINISTER OF INFORMA-
“TION AND BROADCASTING AND
SUPPLY AND REHABILITATION
éSHRI VASANT SATHE): (a) Yes,
k.

(b)Y Members of the team were selec-
ed on the basis of their suitability, area
of interest, capacity to undertake the

assignment, ctc,

Aurangabad and Poona

the 1&4-5_- tSHRfI L‘;\ “I;I .J([}JASLDGIL: will
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SSMPANY AFFAIRS be pleased to
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. (a) whether Government have re-
ceived a re ommendation from the Governe
ment of Maharashtra that a Bench of
the High Court should te established at

Aurangabad and Poona; and
(c) A total expenditure of Rs, 6 807/}
was incurred. (b) if
if so, wheth
(d) and (€). A small portion of the ! Feomaenvernment have

accepted the recomm
£ilm was utilised in Doordarshan’ News cndat on ?

Bu letins on 19-10-1979 The rest of it THE MINISTER

is being u ed for produ ction of two T.V. TICE AND C(T)'E{PAONFY %{}J&

documenta ies. (SS.HRI P. SHIV SHANKAR): (a) Yes,
ir.

b) The matter i .
tion .(, ) 13 under considera
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